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;. ^ ' s # ' : i ; N. ■ MISRA -  Will tfap 
Minister of STEEL AND MINES be 
pleased tp state:

(a) whether Shri Nitiraj Singh, the 
then Minister of State of Mines 
and Metals inaugurated Experimen­
tal Mining Project at Khetri and if 
so, how many stopes were then ready; 
and

(b) the Mining Production schedu­
les at that time and whether those 
have been maintained?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a) Yes, 
Sir. At that time one shrinkage and 
one sub-level stops were ready.

(b) It was proposed to start pro­
duction at the rate of 400 tonnes of 
ore per day and gradually to increase 
it to 2,000 tonnes of one per day from 
January 1072. This time schedule 
could not be adhered to because du­
ring experimental stoping it became 
dear that the existing designs of the 
stopes will have to be substantially 
modified to achieve higher rate of pro­
duction. Accordingly in July, 1971 
a revised mining scheme was introdu­
ced according to which the lean part­
ings of Contiguous ore lenses were 
to be absorbed to enable high produ­
ction mining operations. It was also 
decided to change the existing ore 
drawal system for ensuring speedy 
haulage of ore produced and lo in­
troduce trackless mining for accelera­
ting mine development and production 
operations. All the above modificat­
ions involved considerable addtional 
work and as a result the earlier Time 
Schedule had to be revised,

Report of Expert Committee on Pro­
duction iB Khetri Complex

4 m  '&&& &  ̂ MISRA: Will the. 'be,
pleased to state:

<a) whether Government ••tvoald 
appointed a Committee of Experts tn 
1969 to go into the Production Schedu­
les for Khetri Complex and if so; their 
observations' and recommendations; 
and

(b) whether Government would 
place a copy of this Report on the* 
Table?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a) Yes, 
Sir. The main observations/recom­
mendations of the Expert Committee 
were as follows:—

(1) Exploration for delineation of 
ore bodies at the lower levels 
of the mine should be progres­
sively increased to meet the pro­
duction commitments.

(2) Proper attention should be
given for the or® pass system, 

and ore drawal techniques.
(3) Combination of shrinkage and 

sub-level stoping may be dev­
eloped and the number of stop­
es may be increased.

(4) Technical personnel may be de­
puted for training in countries 
like Zambia, Australia, etc., 
for training.

(5) Due regard should be paid to 
preventive maintenance and also 
a system of incentive bonus 
may be introduced etc.

One of the Members of the Ex­
pert Committee has been appointed 
as a General Manager of Khetri 
Copper Project.

(b) The main observations/recom­
mendations contained in the report 
have already been stated in part (a) 
of the question.
Cost Estimates and schedules at Mines 

of Twrfian Copper Corporation
4175. SHRI S. N. MISRA: Will the 

Minister of STEEL AND M3NES be
pleased to state:

<*) the various Cost Estimates san­
ctioned by the Governhwnt from time*

. to time;
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(b) the time Schedules given vvith 
the Estimates;

(c) the Minable Reserves available 
to suit these Schedules and whether 
these are in consonance with the ac­
cepted international practices; and

(d) the practice at the Mines of the 
Indian Copper Corporation prior to 
nationalisation?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a) No 
Cost Estimates havi‘ been sanctioned 
by the Government so far tho 
Indian Copper Complex at Ghii-sila 
after nationalisation.

(b) and (c) Do not arise.

(d) The practice at mines of In­
dian Copper Corporation prior to 
nationalisation was that the C ost 
Estimates of the new srhemcs were 
approved by the Board of Directors 
of the Indian Copper Corporation 
Limited.

Representation from Embassy Em­
ployees about difficulties created by re­

valuation and Devaluation

4177. SHRI S. N. MISRA- Will the 
Minister of EXTERNAL AFFAIRS be 
pieased to state:

(a) whether the employees in the 
Offices of the various Indian Em­
bassies are paid salaries and allow­
ances on the same scale as prevailing 
in the places of posling or according 
to any uniform fixed scales;

(b) whether such payments arc 
being made considering the iiJirred 
value jmd devaluded cuncncv l.-iiios 
of the country; and

(c) whether any representation has 
been receiver] about difficulties created 
by re-valuation and devaluation rf the 
currencies, from employees of any 
Embassy tie., and if so, from which 
area and the difficulties narrated 
therein?

THE MINISTER OF STATE ESf THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
Employees in Indian Missions abroad 
are paid foreign allowance On the ba­
sis of the local cost of living. The rates 
of foreign allowance are revised 
on the basis of the recommendations 
of the Foreign Service Inspe -tors 
which take into account the prevailing 
rate of exchange, local costs and other 
factors such as expenditure which 
an officer while serving abroad hss 
necessarily to incur either at home 
or abroad over and above that wh'ch 
an officer of corresponding category 
serving m India is expected to bear.

(b) Rates of foreign allowance are 
revised whenever a revision is war­
ranted bv variation m exchange rate 
of the country concerned and other 
factors whi^h affect local costs.

(c) No representation from indivi­
dual employees of Indian Missions ab­
road has been received Indian Mis­
sions- in East Asia and West Europe 
where local currencies were revalued 
have represented for revision of rates 
of foreign allowance.
Staff in thP Engineering Projects In­

dia Limited

4178. SHRI S. D. SOMASUNDA- 
RAM- Will the Minister of HEAVY 
INDUSTRIES he pleased to refer to 
the reply given to Unstarred Question 
No 2587 o*i the 8th Match, 197.*?,. 
and state:

(a) whether the Engineering Pro­
jects India Limited was started very 
recently with less number of staff;

(b) if so, the tun© of start of the 
Corporation and the total staff work­
ing with the Corporation as on the 
1st Marsh, 1973; and

(c) the number of branch offices 
working at various places of India 
with individual staff strength vt each 
centre?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEAVY INDUSTRY 
(SHRI SIDDESHWAR P&ASAD): (a) 
Yes, Sit.




